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THJ= MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARADEVI 
SIDDHARATHA): (a) and (b).There Is no ' 
preventive measure or treatment for colour 
blindness .. 

(c) No, Sir. 

(d) Does not arise. 

[English} 

Railway LIne via Mohali:Fatehgarh 
Sahib 

4720. SHRI HARCHAND SINGH:Wili 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether the Union Government have 
received a proposal from the Government of 

, Punjab to connect Chandigarh with Ludhi-
ana-Delhi-trunk route via Mohall-Fatehgarh 
Sahib: 

(b) whether the proposal has been 
examined and action taken for survey in th is 
connection; and 

(c) if so, the expected time by which the 
proposal is likely to be approved? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN):(a) Yes, Sir .• 

(b) A survey has been taken up to con-
nect Rajpura with Chandigarh to provide a 
direct link, without any reversal, from all 
districts of Puniab Chandigarh. while the line 
via Mohali" and Fategarh Sahib will suffer 
from double reversal for all trains coming 
from Bhatlnda. Bamala, Dhuri a"d Patiala 

• direction. 

(c) Further consideration of the prposal 
would depend upon the resultsof the survey 

and availability of resources in the comi'l9 
years. 

Speed of Trains on 88ng810re-
Mysorellne 

4721. SHRIMAT\ CHANDRA PRABHA 
URS: Will the Minister ot RAILWAYS be 
pleased to state: 

(a) the average speed prescribed for 
the trains running between Bangalore and 
Mysore on new broad gauge line; 

(b) whether the average speed of these 
trains is less than the speed prescribed for 
these trains: 

(cl if so, the details thereof and the 
reasons therefor; and 

(d) the steps being taken to increase the 
speed of these traians? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN):(a) to (d). There is no pre-
scribed average speed as such. Trains run 
as per mainumum permissible speedspeci-
fied lor a section, different types of coaches 
and locmiotives.Normally the maximum per-
missible speed of trains in te brod gauge is 
90 to 1 00 kmph. Trains In Banglaore-Mysore 
section however, run at a speed lower than 
this becaause it is a newly converted sec-
tion. Once te sectin stablised the srne will be 
restored to the normal level. 

Pilferage of Goods and Railway Prop-
erty 

4722. SHRI PROBIN DEKA: 
SHRI ANANTRAO 

DESHMUKH: 
SHRI CHHITUBHAI GAM IT: 
SHRI MOHAN RAW ALE: 

Will the Minister of RAILWAYS be 
pleased to state: 
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(a) Whether the incidents of pilferage of 
booked goods and railway property are in-
creasing; 

(b) H so, the details thereof aJongwith 
the value 0' goods pilfered during each of the 
last three years; zone-wise; • 

(c) the percentage of recovery of stolen 
ralklway property vlz-a-viz booked consigne-
ments during the above period; 

(d) the number of persons found re-
sponsible and apprehended therefor; and 

1989-90. 1990-91. 

Booked 
Consignment 10.31% 9.39% 

Railway 
Material 34.25% 33.01% 

(d) The details are as under:-

1989-90 1990-91 

Booked 
Consignment 2,691 2,868 

Ra1lway 
Material 14.191 13.854 

(e) The following steps are being con-
templated by the Railway Protection Force 
in order to check thefts and pilferages wHh 

, a view to contain/control the crime against 
the Railway property:-

1. Black spotslvulnerable yards / areas 
are identified from time to time for strict vigil 
and supervision. 

2.018 st-aff are activated to collect crime 
intelligence with a wiew to conduct raids/ 
searches at the dens of the criminals/receiv-

(e) the new methods if any, the Govem-
ment have taken to control such thefts and 
Improve the recovery rate of such thefts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAlllKARJUN):(a) The cases of pilferages 
Ithefts of booked goods are decreasing. But 
there is marginal incereae in cases of theft of 
railway materials. 

(b) A statement is attaChed. 

(c) The information is as under:-

1991-92. 

14.75% 

37.58% 

1991-92 

2,989 

14",488 

ers of the stolen raailway property. 

3. The trains are checked by RBF staff at 
the destination stations to the maximum 
extent possoble and wherever they are 
placed on non-operation duty. 

4. strict vigil is also being kept on unse-
rupulous Railway slaff who indulge in mal-
practices resulting in loss of Railway prop-
erty. 

5. Stringent action is taken against RPF 
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staff at various levels who fail to prevent 
theftJpiHerages in their jurisdiction and also 
for inadeguate.supervision and control over 
staff their convnand. 

6. Close co-ordination is maintained 
with CRP Where joint raids are conucted 

. against the a,.i-social elements who indulge 
• In such acIlYII\es etc. Even co-ordination is 
madewithotherRailwaysDepartments(such 
as Mechanical and Electrical) who maintain 
the rakes in order to avoid any piHerage of 
Railway property from the trains. 

7. Escorting of trains in the vulnerable 
se~ions so ·as to prevent and detect the 

thefts of Railways property. 

8. The one-time seal and keyless-look 
were introduced major Goods Sheds in re-
spect of high-rated commodity. 

9. Costly consignment are sent in BlOCk 
Rakes without any detenllon enroute to 
·prevent thefts. Wherever possible. Armed 
Escorts are provided in vulnerable sections. 

10. The un-manned guard lobby portion 
of SLRNP are locke after loading'ofparcels 
to prevent entry of criminals. 

11. Metal detetors are used in the Work-
shop for frisking of employees. 
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